Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: Sharma Kalypso Private Limited Date of Commencement of Liquidation: 16-11-2022; List of Stakeholders as on Date: 28-02-2023; Name of IP: Ms. Reshma Mittal; Process Number: 1;
Last 5 digitof registration number: 10541

Category of Summary of claims received Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure

stakeholders . . contingent claims rejected under verification
No. of claims Amount (Rs.) No. of claims Amount (Rs.)

1 ~ Unpaid NA
insolvency
resolution

process costs

2 Liquidation costs NA
incurred till date

3 Secure(é_financial 2 2291218550.01 2 2152325342.66 138893207.35 Annexure 3
creditors

4 ~ Unsecured NA
financial creditors

5 Operational NA
creditors
(Workmen)

6 Operational 6 5553871.00 6 3837252.00 1716619.00 Annexure 6
creditors
(Employees)

7 Operational 3 37245526.44 3 37245526.44 Annexure 7
creditors
(Government
Dues)

8 Operational 18 69333203.04 15 39692986.16 29640216.88 Annexure 8
creditors (other
than Workmen,
Employees and
Government
Dues)

9 Other NA
stakeholders, if
‘any (other than

financial creditors
and operational

creditors)

2403351150.49000 2233101107.2599998 170250043.23
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https://ibbi.gov.in//uploads/claims/2023-02-28 16:28:28-169d85e1e586aa7c384f8e82a7a27a4c.pdf
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